I THE CEITRAL &DMIUIT

.
P W

STRATIVE TRIIMIS Jq Ue ZENCH
P

('_.
x
.

) al » GLEN ] 9 :
R A&Nm 7/95 Date of orders 10. ®,190¢g
M.A. No.75/95

. ’

Union of Irdiea and anciher : Leplizants
versus

Mahavir Prasa '?'Tak ¢ Fespondent

Moo W0 .Ehirma, 2cunszl f:r the apylicants
Mr. Shiv aner, ooanael for res

CORAM:

T HOO ‘ZLE SHREI GOPAL TBISHMA, WVIITE CHAIRMAN
HOT'ZLE SHFE IULF JSHARMA, MEMBER \’A.Dn IVISTRATIVE )

OQRDE
(PER HOM'2LE SHMET GOFaAl PRI

R
g
13-
LS

i, VICE CHTEDNAN)

-

3 Pes Ter A:mll"a tiom alonewith an Ma for

s 1

Th

4]

!. .
cordonat ion of cl!wlb "o The apalicant has stueht review

CE the ordsr of the Tribuna

l paszed in 04 No.e72 e

214 tlun s filed

Vi
[y]
)

7,3

w3

filed within 20 days frem the date ofF receint of
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presence of the «:@:n.msel for 'r:h" pariies, there fore,
it does not lie in the m«:nxi‘:l'; of the asalicante toO
say that they had o Fnowledes aecat the trancfer of
the connacted COA Lo this pench OF thz Triwanal. Even
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